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ORDER

1. Hon ble Chief Justice (Retd) Shri Sudhakar Ramalingam, President National Company Law
Tribunal shall be availing leave from 31.05.2023 till 09.06.2023.

7. In view of the aforesaid, Hon'ble President is pleased to nominate Hon'ble Member (J) Dr.
P.S.N Prasad to perform the functions of President for the said duration.

3. This issues with the approval of Hon’ble President, NCLT. W Y
a5 -%
(Shwaymbhu)
Registrar, NCLT
Copy to:-

1. P.S. to Hon’ble President, National Company Law Tribunal, New Delhi.
2. Hon’ble Members, National Company Law Tribunal.
3. NCLT web site/ Notice Board.



